- _
DECLARATION OF ASSETS & LIABILITIES BY = i A oneny

MEMBER OF BIHAR VIDHAN SABHA
N e et o of kele Ayedbye Pd_ gge. . 41 yili+-Dharasbuy
Po- Lﬁ?__t;-{&':[;g- igit,- Malade ___ (Bihar) give hereinbelow the details of the assets (immovable,
Movable, balance, ete) of my self & my wife.
Inherited ancestral agricultural, non & agricultural land. residential building at -------ss=r-r=sm—sss
are also given below.
A Details of Immovable assets as on -ﬂ—'-l—?—-—-lﬂli

A Details of IMMOYAI —-
[_& No. | DESCRIPTION | SELF [ WIFE Depentent
(D) Cash ' |
(i) Depostit in Banks, Financial
institutions & MNon-banking Financial
Companies,
i Vi Sl st | || O Rudex
SB1 Vidhan Sabha, Patna "
A M.B. Gramin Bank, =—--—- o 15
A Siate Bank OF India, ---------= s 160 Share
Bonds debentures & Shares in ity
Campanies, Mutwal Fund Re ""'gr“’"r.' |
Other Financial Instruments, NS5, %
Postal Savings, LIC ete. KVS
KVE
SBI Life *
LIC 0g Lau
I
I
Lic Bajaj alinze . .
(iv} Moter Vehicles Tali Safevi
P-LF S pelad
23 Lae=i
(v} Jewellery 130 a1 Gels| 500 qu Gelot
(Details of Weight & Value) (o » 3lveT| 2apn ¢ Lalder
o5 Lael 14y Laef
{wvi) Revolver B
Rifle ewe S
ivii) Other Assets, such as values of
claims/interest ¥ |
| |
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B. Details of Immovable assets as on —‘3-'—1”—-11113

|'S.No. | DESCRIPTION SELF | Depentent
| G iculturral Land el “fak7n
0 fﬂ:m‘m :;? Jir;.: -io 1,40
Extent (Total Measurement) | > 33 32 e
Current market Value 03 rhreAa
{ii) Non-Agricultural Land | *:"u“'l" "“‘ j:_’
Location (s) 2l apig remid
Mesn aa¥g
v KT
Survery (Khata) number (s} 3 {-_1,."znr - irfud
Extent (Total measurement) 2 H’ﬁfﬁ s -1y 8o
Current market Value TR b e
£ 20emalls by Swel
{iii) | Bulldngs (Commercial & D e
Residential) hste, fe
Location: Residential (a)&(b) :
2| gqyme e
e 3
Survey (Khata) mumber (s) i o
Extent (Total measurement)
Current market value 5o Mlza
{(iv) | House/Apartments elc. ¥
Location: ==
Survey number(s)
Extent ( Total measurement) X
Current market value
®
(v) Others
1
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I give hereinbelow the details of my liabilities/overdues to poblic financial institution
and govermment dues: as on dated Afie) 2013

5.No.

MName and Address of Bank/ Financial
institution{s) Department(s)

(a} (i)

Loans from Banks:

k.e.c.lpaw frew
M.2.e. Bawt Aglkaves

2L eocof-

(ii)

Loans from financial institutions

(iii)

Govermment dues:-

(a) Bihar Vidhan Sabha

(b) Telephone Office, Patna

Others

L

(b} (1)

Income Tax including surcharge {Elsu
indicate the assessmetn year upto which
incom Tax Retun filed. Give also
Permanent Account Number (PAN)

¥

(ii)

Wealth Tax (Also indicate the assessment
year upto which wealth Tax return filed.)

(iii)

Sales Tax (Only in case of proprietary
husiness)

(iv)

Property Tax
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